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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 30.11.2021 (TUESDAY) 

COURT –II (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), Hon’ble Mr. V.P. Singh, Member (Technical) 

and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 
 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 524 of 

2020 
 
 

 

 

IDBI Capital Markets & Securities Ltd. 

Vs. 

JBF Petrochemicals Ltd. 
 

 

Pratiksha Sharma  Shiv Kumar Suri 

Nikita Thapar 

    

   For Directions 

2.  Competition App. 

(AT) No. 36 of 

2018 
 

Karnataka Power Corporation Ltd.  

Vs. 

Competition Commission of India & 

Ors. 

 
 

AchyuthAjith Kumar Yaman Verma 

3.  Competition App. 

(AT) No. 55 of 

2018 

 

Hetero Healthcare Ltd. & Ors. 

Vs. 

Competition Commission of India & 

Anr. 

 

With 

Bina Gupta Samar Bansal  

(R-CCI) 

4.  Competition App. 

(AT)  No. 75 of 

2018 

Tapash Ranjan Paul & Ors. 

Vs. 

Competition Commission of India & Ors. 

 

With 

Nisha Kaur Uberoi Pankaj seth (R-CCI) 

5.  Competition App. 

(AT) No. 76 of 

2018 

 

Glenmark Pharmaceuticals Ltd. 

Vs. 

Competition Commission of India & Anr. 

 

With 

Nisha Kaur Uberoi Samar bansal (R-

CCI) 

6.  Competition App. 

(AT) No. 77 of  

2018 

B.M. Thakkar & Co. 

Vs. 

Competition Commission of India & Ors. 

 

With 

Vaibhav Gaggar Samar Bansal (R-

CCI) 

7.  Competition App. 

(AT) No. 78 of  

2018 

Dakshay Thakkar 

Vs. 

Competition Commission of India & Ors. 

 

With 

Vaibhav Gaggar Samar Bansal (R-

CCI) 

 

8.  Competition App. 

(AT) No. 85 of  

2018 

Glenn M. Saldanha 

Vs. 

Competition Commission of India & 

Ors. 

 

With 

Nisha Kaur Uberoi Saurabh Mishra-CCI 
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9.  Competition App. 

(AT) No. 80 of  

2018 

M. Shrinivas Reddy Anr. 

Vs. 

Competition Commission of India & 

Ors. 

 
With 

Bina Gupta Pankaj Seth-R1 

10.  Competition. App. 

(AT) No.95 of  

2018 

Chemists and Druggists Association of 

Baroda & Ors. 

Vs. 

Competition Commission of India & 

Ors. 

 
With 

Anshul Narayan Samar Bansal 

11.  Competition 

Appeal (AT) No. 

02 & 04  

of 2019 

Divine Savior Pvt. Ltd. & Anr. 

Vs. 

Competition Commission of India & 

Ors. 

 

With 

Anshul Narayan Saurabh Mishra 

(R-CCI) 

12.  Competition App. 

(AT) No. 20-21 of 

2019 

 

Federation of Gujarat State Chemists 

and Druggists Association 

Vs. 

The Competition Commission of India 

& Ors. 

 

Gunjan Chowksey  Navdeep Singh 

Suhag-R1 

13.  Competition App. 

(AT) No. 73 of 

2018 
 

Vishal Gupta  

Vs 

Competition Commission of India & 

Ors. 

 
 

Hrishikesh Baruah Rajdipa Behura-R1 

Deeksha 

Manchanda (R2-4) 

 

   For Admission (After Notice) 

14.  Comp. App. (AT) 

(Ins) No. 1128 of 

2019 
 

Oyster Steel and Iron Pvt. Ltd. 

Vs. 

SMW Metals Pvt. Ltd. 

 

A.K. Vali  Shivam Wadhwa 

15.     Comp. App. (AT) 

(Ins) No. 565 of 

2021 
 

Yogesh Singh 

Vs. 

Supriyo Kumar Chaudhuri & Ors. 

 

With 

Gautam Singh Akash Yadav 

Sabarni Mukherjee 

Swati Dalmia 

Indrani Ghosh-R1 

16.  Comp. App. (AT) 

(Ins) No. 594 of 

2021 

 

Satya Narayan Jhunjhunwala 

Vs. 

Supriyo Kumar Chaudhari & Ors. 

Garima Sharma Swati Dalmia 

Plazer Mokhtan 

Akash Yadav 

Indranil Ghosh-R1 

17.  Comp. App. (AT) 

(Ins) No. 708 of 

2021 
 

 
 

Prozon Intu Properties Ltd. 

Vs. 

Amit Gupta, 

Liquidator of Provogue (India) Ltd. 

 

Dhiraj A. Philip Sumant Batra 

Pooja Mahajan 

Avinash Amarnath 

Savar Mahajan-R1 

18.  Comp. App. (AT) 

(Ins) No. 765 of 

2021 

 

Altico Capital India Ltd. & Anr. 

Vs. 

Rajesh Patel & Ors. 

Vijay Purohit Abhijeet Sinha 

Nitin Mishra 

Mitali Gupta-R1 
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19.  Comp. App. (AT) 

(Ins) No. 766 of 

2021 

 

Altico Capital India Ltd. & Anr. 

Vs. 

Ajay Agarwal & Ors. 

Vijay Purohit  

20.  Comp. App. (AT) 

(Ins) No. 784 of 

2021 

 

Morgan Securities Credits Pvt. Ltd. 

Vs. 

Abhijit Guhathakurta, Resolution 

Professional of Videocon Group of 

Companies & Ors. 

 

Abhishek Puri Meghna 

Rajadhyaksha 

Radhika Indapurkar 

Bryan Pillai-R1 

Surbhi Khattar-R2 

 

21.  Competition App. 

(AT) No. 11 of  

2021 

 

Steel Authority of India Ltd. & Anr. 

Vs. 

Competition Commission of India & 

Ors. 

 

Samaksh Goyal  

 

   For Hearing 

22.  Comp. App. (AT) 

(Ins) No. 35 of 

2021 

 

Damont Developers Pvt. Ltd. & Anr. 

Vs. 

Brys Hotels Pvt. Ltd. & Ors. 
 
 
 
 

 

 

Vishal Ganda Abhishek Anand-R1 

Sandeep Goel-RP 

Vidhan Vyas-R2 

23.  Comp. App. (AT) 

(Ins) No. 777 of 

2020  

Mukul Agarwal 

Vs. 

Royale Resinex Pvt. Ltd. 
 

 
 

Arun Srivastava  Bharat Arora-R1 

Manish Kr. Agarwal-

IRP 

R. K. Gupta-IRP 

24.  Comp. App. (AT) 

(Ins) No. 830 of 

2020 

 

 

Manorama Shandilya (Through legal 

representative Mr. Shantanu Shandilya) 

& Ors. 

Vs. 

Ashish Gupta 

Resolution Professional in the Matter of 

Anush Finlease and Construction Pvt. 

Ltd. & Ors. 

 

Nikshubha Sethi Suresh Dutt Dobhal 

Mehak Khurana-R1 

Aashish Verma-R2 

Suresh Dutt Dobhal-

R3, R4 & R5 

Aashish Gupta-RP 

25.  Comp. App. (AT) 

(Ins) No. 533 of 

2021 

 

Bank of India 

Vs. 

Naren Sheth  

Resolution Professional, Jaybharat 

Textiles & Real Estate Ltd. 

 

Ashish Rana  Abhijeet Sinha 

Milan Negi-R1 

26.  Comp. App. (AT) 

(Ins) No. 712 of 

2021 

 

Rakesh Bhatia 

Liquidator of P.K. Sales Company Pvt. 

Ltd. 

Vs. 

__ 
 
 

Sunder Khatri  

27.  Competition App. 

(AT) No. 26 of 

2018 

 

Ghaziabad Development Authority 

Vs. 

Competition Commission of India 
 

With 

VaibhavGaggar Rajshekhar Rao 

28.  Compensation 

Application (AT) 

No. 01 of 2018 

 

Sateyendra Singh &Anr. 

Vs. 

Ghaziabad Development Authority and 

Anr 

 

Dinesh Kumar VaibhavGaggar 

(GDA), 

BalajiSubramanian 

(R-CCI) 
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After rising of Court of Chairperson 
 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), Hon’ble Mr. V.P. Singh, Member (Technical) 

and Hon’ble Dr. Alok Srivastava, Member (Technical) 
 

For Hearing 

29.  Comp. App. (AT) 

(Ins) No. 1468 of 

2019 
 
 

(PH) 
 

Aditi Bezbaruah 

Vs. 

Kamalesh Kumar Singhania & Anr. 
 

 

With 

R.B. Phookan P.K. Sachdeva 

Pranay Agarwal-R1 

Jitendra Kumar-R2 

P.K. Sachdeva-R3 

30.  Comp. App. (AT) 

(Ins) No. 1473 of 

2019 
 

(PH) 
 
 

 

Utpala Bezbaruah 

Vs. 

Kamalesh Kumar Singhania & Anr. 

R.B. Phookan P.K. Sachdeva 

 

 

 

 

  Copy to: - 

                                                                                                          By order of Hon’ble Chairperson 

1. Notice Board                          -sd/-  

2. Website: www.nclat.nic.in                                                          Registrar       

http://www.nclat.nic.in/

